Appointment Section
Dated. Patna the 7" Janua ry, 2021

Whereas a disciplinary proceeding against Sri Sudhir Kumar Sinha, C.J.M.,

Non , the rcfort , 1. 1on’ ble Con rt. in exercise: of the {jgyj ers coiilieirctl 11 Sir I>-i’u lc
(1) vf Rule 6 of the lJihar ,Judicial Ser> ice (ClilShilication, Contr<il .ind AplJiciil) llulcs,
2()20, hcrebj places the said Sri Sudhir Kulnar Syinha, C..I.M., i Totih:in u rider
suspension ii it )i immediate cffect aiitl till the peridency of the enqu ip «x until fu rth cr
ortlers with his heatlquarters attachetl w ith the District ,ludpeship’s at Motihiiri.

It is further ordei ed that during the perio«l that this order shall rcmain in forcc,
the said, Sri Sudliir Kumar Sinha, C.J.M., Motihari shall not leave the station without
obtainiing the previous permission.

The officer shall be entitled to geet subsistence :illos ance as per Rule 96 of thc
Bihar !»ervice Code during the suspension period.

By order of the Hon’ble Court
Sd/-N.K.Pandey

Registrar Genei-al

Memo JNo. IXX1X-01-2021/A.D.(Apptt.)/ Dated, Patna the 7° January, 202.1

Copy forwarded to the District and Sessions Judge, East Champaran at Motihari with
a reque¢est to serve a copy of this order upon Sri Sudhi r Kumar Sinha, C.J.M., Motihari
immed:lately with a direction to him to make over charge of his office immediately on receipt
of this <order.

Sd/-N.K.Pandey
Registrar General

fiJemo Rio. > I / Dated, Patna, the 7' 0 anuary, 2021

Copy’ forii’arded to the Principal Secretao to the Government of B ihar. Gelieral
Adir iiii:stration Department. Patna with a request to issue necessary direction to the authority’
concerned for issuance of pay-slip for subsistence allowance / Secretary to the Gov’ernment of Bihar, Law
(Judicial) Department, Patna / Accountant General, Bihar (A&E), G.A. 7, Birchand Pate! Mar*, Patna
/ Registrar (Vigilance), Patna H igeh Court, Patna / Registrar (Appointment), Patna High Court, Patna /
Registrar (Administration), Patna High Court, Paitna / Ftegistrar I.T.-cum. C.P.C., Patna Hieqh C’ourt.
I°atna / Director, B ihar Judicial Academy. Gai ghat, Patha / Member Secretay . B ihar State foetal
Sycrvices Authority. Bridle-Marg. Patna / Registrar (first), Patha 14 i3h Court, Patna / I/C Registrar
(Establishment). Patna High Court, Patha / Under Secietary to the Governlrent of B ihar, Finance
De aartinent, Per sonal C lai m Fination C-11 3’ Patna / J.R.-curia-P.P.S. to H on’ble the Cir icl .lustier,
Patna H igli Court. Patna / S.O. I/C Vigilance Cell, Patna High Court. Patna / S.O. I/C Le cal Cell,
Patna LI Uh Court, Patn a /S.O. I/C klonitorin g Cell-I I, I?7atna Hi*h Come, Patna / S.O. 1/C | udicial
Olliceivs Service Record Rooln. Patna Il igh Cours. Patrla / Senior fi perainnaer, Patna 14 tilt Coiii’t.
Patil a for infor ir at ion and necessary’ action.

Registrar G encral



